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Union of India, thirough

N

CENTRAL ADMINISTRATIVE TRIBUNAL
PRIMNCIPAL BENCH :

O oMNo L1736 To 1798
Maw Delhi, this 1éth day of Fabiruary ,l7%%.

HON’BLE MR. JUSTICE V. RAJAGOPALA REDDY,VICE CHAIRMAN(I)
HON’BLE MR. K. MUTHUKUMAR , MEMBER (A)

o, R, Bodwal
/o Shri Parbhati Lal =
4 .206, Gali No.5. Main Sagar Pur,

By advocate: Bhri P. M. aAhlawat

Yaersus

1. The Geheral Manager,
Northern Rallway,
Baroda riouse,

MHew Delhi-1103001.

The Chief Traffic Manager,

2,
Horthern Rallway,
State Entry Road,
Haw Delhi-~110001.
Ry The Senior Divisional Commercial

Manag=r,

Horthern Railway,

State Entry Road,

Mew Delhi-110001. ... Respondents

By Advocate: Shir
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0 RDER (ORAL)

HONBLE MR. JUSTICE V. RAJAGOPALA REDDY.VYC(J)

Learned counsel for the applicant submits that
der dated 15.1.1999 the material relief praved Tor by

the applicant has been granted by the respondenis.

Z. : In view of the above, it is stated that the On
has become infructuous. The 0A is, therefore,. dismissed as
infructuous.
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(k. pluthukumar) (V. Rajagopala Reddy)
oo L em aem 5 g 3
Member (8) Yice Chairman(Jd)



